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THB MINISTER OF CHEMICALS 
AN!) FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PA TIL) : (a) Such 
demands were made from some States, 
inoJudin. Maharashtra, for setting up 
ps.based fertilizer projects. 

(bl and (c). Locations of rertiliz~r 
~ \ants are baled on techno-l,conomic 
factors which, intec·aliJ include dern..lnd 
of fertilizers, availability of feed-stock .. 
. lnfrastructure fac:lities and other rde-
vant considorations like impact on l envi-
ronment. Based on these considerations, 
fertilizer plants, using Bombay High 
Oal, have been located/are to be set up 
at ThaI (Maharalthtra), Hazira (Gujarat), 
Guoa (M.P'), AonJa, Jaadishpur, Babeala 
and Shahjahanpur (all U.P.) aud Sawai 
Madhopur (Rajasthan). A gas-cracker 
complex is also proposed to be set up in 
Railad District of Maharashtra. 

L.P.G. agencies In Nagpur 

2254. SHRI BANWARI LAL 
PUROHIT : Will the Minister of 
PETROLEUM be pleased to state: 

(a) the number of LPG agencies of 
different petroleum companies presently 
functioning in NJgpur (Maharashtra); 

(b). whether there is a p;:oposal to 
open more LPG agcncie~ in Nagpur 
durina the Seventh Five Year Plan 
period; 

(c) if so, the details thereof; and 

(d) Keeping in view the shortalc 
or LPG in NallPur, when the proposed 
aaencies will start functioning ? 

THE MINISTBR. OF STATE OF THE 
MINISTRY Of PETROLEUM (SHRI 
NAWAL KJSHORB SHARMA): (a) 
21 LPG distributorships of different oil 
compr.nics are fUDctioning in Nagpur. 

(b) to (d). It is proposed to open 
8 more LPG distributorships in Nagpur 
under the Oil Induatty's Marketing 
Plans upto 1985·86. Out of tbese 
8 distributorships, 6 are likel, to be 
Qommissioned durin, 198 5- 86. 

Recommendations of tile Sarht Committe. 
on TelecoaaDllUlleatlou . 

1.255. SHRI M. RAOHUMA 
RBDDY Will the Minister of 
COMMUNICATIONS b!) pleased to 
state : 

(a) wb ether some of the recommen-
dations of the Sarin Committee on tele-
communications are still to be imllio-
mented; 

(b) whether Government ,have 
accepted .these pending recommenda-
tions in principle; 

(c) if so, what is holding up the 
implementation of the recommendations; 
rnd 

(d) the details of the pending reco· 
mmendations ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF COMMUNICATIONS 
(SHRt RAM NIWAS MIRDHA) : (a) 
Yes, Sir. 

(b) 378 out of 437 recommendations 
of the Committee have been accepted 
in principl e. 

(c) The accepted rec0mmendatioDS 
have either been implemented or are in 
the process of implementation. 

(d) The recommendations which are 
yet to be rejected/accepted pertain to 
formation of Zonal set up in the field, 
splitting of ITI, Integration of Tele-
sraph traffic and Bngineering divisions 
and converaion of Combined OffiCe' into 
Departmental Telegraph Offices. 

[Translation] 

Govel'DBle8t quarters to P • T Stafl' 
III Vannasl cUvlaloa of U.P. 

22.56. SHltI RAJ KUMAR. RAJ : 
Will the Minister or COMMUNICA-
TIONS be pleased to stato : 

(a> whether it is a rlct tbe t t,here 
aro no 00 vernment quarters '''ailable 




